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ration of tea, possibility of resort to
such malpractices by a few unscrupulous
traders cannot be ruled out. The Gov-
ernment has not received any specific com-
plaint on large scale adulteration so far.

Loans Disbursed by LD.B.L

. #192. SHRI SYED AHMAD HASHMI :
SHRI MAQSOOD ALI KHAN :
SHRI KAMESHWAR SINGH :

Will the Minister of FINANCE AND
REVENUX AND BANKING be pleased to
state what waie the criteria laid down for
the grant of loans to and determination of
loan amounts for, different States by the
Industrial Development Bank of India?

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI H.
M. PATEL) : A statement is laid on the
Table of the House.

Statement

The hon’ble Members presumably have
in mind the criteria, if any, the Industrial
Development Bank of India adopts in en-
suring that its financial assistance to indus-
trial projects is directed to reduce regional
imbalances in industrial development as of
between different States or of areas,

Industrial Development Bank of India’s
(IDBI's) assistance to industry depends on
. location of industrial concerns assisted by
it. The IDBI by itself has no direct control
over the location of a project, as the loca-
tion is decided by the promoter and/or is
indicated in the industrial licence issued by
Government under the Industrial (Develop-
ment and Regulation) Act, 1951. While
sanctioning assistance to a particular pro-
ject, the IDBI, however, examines the suit-
ability of its location, its techno-economic
feasibility, its financial and commercial via-
bility, the competence of the management
to successfully implement the project and
the economic justification of the project
from the national point of view.

The IDBI takes particular care to be of
assistance to projects sponsored by techni-
cian-entrepreneurs, those coming up in back-
ward regions etc. As an apex institution,
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the TDBI endeavours to ensure that no
worthwhile industrial project, particularly in
a backward area, is allowed to languish
for want of institutional support. Industrial
projects located in backward areas of differ-
ent States are eligible for assistance on
concessional terms from the TDBI and the
other long term public financial institutions.
These ensure that the regional imbalances
in industrial development (i) as between
different States or (ii) as between areas in
different States, are reduced progressively.
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i[Indian language newspapers in ITDC
hotels

%193. DR. LOKESH CHANDRA
Will the Minister of TOURISM AND
CIVIL. AVIATION be pleased to state :

i

(a) whether Indian language newspapers
are made available for guests in the hotels
run by the India Tourism Development
Corporation ; and

{b) whether Hindi newspapers are sup-
plied to guests on request ?]
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4[THE MINISTER OF TOURISM AND ! (c) whether it is a fact that some offi-
CIVILL AVIATION (SHRI PURSHOT- | cers of the Civil Aviation Department were
TAM KAUSHIK): (a) and (b) Yes, Sir., victimised for not actiing according to the
Subject to availability in the locality. Indizn | directions of Shri Sanjay Gandhi ; and

. . e e |
language newspapers, including Hindi

1
: ) | (d) if so, what action has been taken
newspapers. are made available on request )m (un)do the ’damage done to such officers?]
to the guests of ITDC Hotels.] ’ :
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the Minister of TOURISM AND CIVIL

AVIATION be pleased to state : wFT A AT fawr A & o

T T AE 2 5 oyt STH A

ta) the number of times the aircraft ~ . A
and the airstrips under the conirol of the P F \m * ) o
Department of Civil Aviation were used g fe ‘_'TTL” e -‘ia qrg’f
by Shri Sanjay Gandhi during the period LUICURU R O L) S G
from July, 1975 to March, 1977 and the ITFT Ieag Faaeut § &< faay var €
grounds on which such use was allowed; [(ii) 5 (iii) % fore 2R afifinee
(b) the names of the authorities under Cl owe @& 27)

whose orders the use of the aircraft and - . -

airstrips was allowed ; (") ssmr W “Fj—f ifen m{
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